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Agricultara) Preduction

1111, Shri M. L. Dwivedi:
Bhri Bubodh Hansda:
Bhri 8. C. Bamanta:
8hri Parashar:
Shri 8. N. Chaturvedl:

wmmemn‘mer of Community

Development and Cooperation be
pleased to state:

(a) the special m dop “”
#he Block Devel t Adminjstra

hontomtmthclﬂhﬂml“"'
duction;

{b) whether the Block Develop-
ment Officers and staff members
possess practical knowledge of ad-
vanced agricultural methods;

(c) the number of Development
Blocks which possess their gwn model
agricultura] farms for experiments-
tion and demonstration;

(d) whether there are arrange-
ments for refresher courses in agri-
cultural  production for the Block
Development Officers and their staff;
and

() if #0, the detaily thersofY

The Deputy Minister in the Minis-
try of © ity De P and
Co-operation (Shri B. §. Murthy): (a)
Besides the other administrative and
organisationa] measures for stepping
up agricultural production in the
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Block Adminis-
sined special res-
Jing  maxznum
rrigation fuct-
atection inea-
and wceelerating the program-
mes of composting, poullry, pieicul-
ture ang fruits and vegetable cu'tiva-
tion,

presen’. context, the
tration has been ass
ponsiuilities for en:
utilisatron of availabl

lities, organising plan |.
suUres,

(b, The Extension Officers (Agricul-
ture) who are graduates in Agcicul-
ture have the knowledge; the Villuge
Level Workers also have basic know-
ledge of improved agricultural prac-
tices, The Block Development Offi-
cers, responsible for coordinuting the
work of agricultural production in
the Bluck, possess working knowledge
of the subject

(¢} Apart from the departmental
agricultural farms, the Blocks do not,
as such have separate farms for ex-
perimentation and demonstration. The
Block staff, however. carry out de-
manstrations of improved agricultural
practice: opn flelds belonging to  the
farmer:

(d) The syllabi [or training courses
uf Block Development Officers and
olher Extension Officers have heen
revised in the context of the need for

increased wagriculiural  production.
Extension  Officers  (Agriculture)/
(Anima! Husbandry) and Village

Level Workers and Gram Sevikas are
also provided refresher iraining in the
subject

(¢) The Block Development Officers
and other Extension Officers arc given
a fifteen day lraining course once every
five years which includes topics on
agricultural preoduction.

Extension Officers  (Agriculture)/
(Animal Husbandry) arc given one
month's subject matter refresher train-
ing after every three years at Agri-
culture/Veterinary Colleges, Agricul-
tural Universities and other suitable
institutions=.

Villape Level Workers are given
two months refresher training in
agriculiura) production ang allied

subjects at the Gram Sevak Training
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Centres afier three to five years of
fleld werk, The two months refresher
training course at the Gram Sevika
Training Cenires, preseribed for Gram
Sevikas; who have put in more than
three yeoars serviee in the field, also
includes topies on Agricullure and
allied subjects.

Accounts of U.P. Khadi and Village
Industries Board

1112, Shri Vishwa Nath Pandey:
Will the Minister of Social Security
be pleased to state:

{a) whether the accounts of the
Uttar Pradesh Khadi and Village In-
dustries Board have been audited by
the Government Auditors for the.last
8 years;

(b) if o, how much amount has
been found to have been misappro-
priated;

(c) the persons responsible for the
misuse of the funds; and

(d) the action taken by Govern-
ment in the matter?

The Minister of State ip the Depari-
ment of Social Security (Shri Majar-
navis): (a) to (d). The Government
of India have no information on the
points raised. The Khadi & Village
Industries Board of U.P. has been
constituted under an Act of the State
legislature and, in terms of that Act.
neither the Government of India nor
the Khadi & Village Industries Com-
mission is responsible for the audit
of the accounts of the State Board.
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Freight Rates

1114. Shrimati Sharda Mukerjee:
Will the Minister of Transport be
pleased to state:

(a) whether the Indo-Pakistan war
has affected the freight rates of in-
coming and outgoing cargo fram and
o USBA. and UK,; and

(b) if so, the exteni thereof?
‘The Minister of Transport (Shri Raj

2

Bahadur): (a) So fur the Shipping
Conferences/Lines  cuvering  these
trades have not announced any
incrense in the freight rates as a
result of the conflict between India

and Pakistan.

(b) Does not arise.

Air-India Terminal Baliding, Bombay

1115. Bhri Madhs Limaye:
Bhry Bagri:

Will the Minister of Civll Aviation
be pleased to state:

(a) whether it is & fact that Alr-

(b) the total cost of this project;
(c) whether the Air-India called for





